11 TEM NO. 43 COURT NO. 1 SECTION PI L

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

WRI T PETITION (CIVIL) NO 512 OF 2002

IN RE : NETWORKI NG OF RI VERS

(Wth appln(s) for intervention, directions, intervention/
i mpl eadnent and of fice report)

Wth Wit Petition (C) No.668 of 2002
(Wth appln.(s) for directions)

Dat e: 09/01/2012 These Matters were called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE A. K. PATNAI K
HON BLE MR JUSTI CE SWATANTER KUMAR

Ranjit Kumar, Sr.Adv. (A.C)
Ni khil Nayyar, Adv. (A C.)

==

For Petitioner(s)

In WP 668/ 2002: Sudar sh Menon, Adv.

For Respondent (s) Sanjay R Hegde, Adv.

For Goa: A. Subhashi ni , Adv.

Chandra Prakash Pandey, Adv.
G Prakash, Adv.

For Bi har: Gopal Si ngh, Adv.
Ravi Bhushan, Adv.
Mani sh Kumar , Adv.
For Tri pura: Gopal Si ngh, Adv.

Ri turaj Biswas, Adv.

Gunt ur Prabhakar, Adv.

For Cujarat: Hemant i ka Wahi , Adv.

Roj al i n Pradhan, Adv.
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Mani k Kar anj awal a, Adv.
Nar esh K. Shar ma, Adv.
Tara Chandra Sharnmm, Adv.

R S. Suri, Sr.Adv.

R S. Khosl a, Sr. AAG
Kul di p Si ngh, Adv.
R K. Pandey, Adv.

H. S. Sandhu, Adv.
Mohit Mudgi |, Adv.
Jagj it Chhabra, Adv.

For Punj ab:
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Ashok K. Mahaj an, Adv.
For Tam | Nadu: S. Qurukrishna Kumar, AAG
G Umapat hy, Adv.

B. Bal aji, Adv.

R Ayyam Perumal , Adv.
Shreekant N. Terdal, Adv.
For Meghal aya: Ranj an Mukherj ee, Adv.
S. C. Ghosh, Adv.

S. Bhowm ck, Adv.

For Keral a:

Ranesh Babu M R, Adv.
Shekhar Prasad Gupta, Adv.

D. Bharat hi Reddy, Adv.

Vi kas Upadhyay, Adv.
B. S. Banthi a, Adv.
For Mani pur: Khwai r akpam Nobi n Si ngh, Adv.
Sapam Bi swajit Meitei, Adv.
For Maharashtra: Shankar Chill arge, Adv.
Asha CGopal an Nair, Adv.

Soumitra G Chaudhuri, Adv.
B. P. Yadav, Adv.

Ani ma Kuj ur, Adv.

Sampa Sengupt a, Adv.

Abhi jit Sengupta, Adv.

For West Bengal :
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Sum ta Hazari ka, Adv.
Al ok CGupt a, Adv.

For Raj ast han: Mani sh Si nghvi , AAG

Abhi nav Ramakri shnan, Adv.
M 1ind Kumar, Adv.
Devanshu K. Devesh, Adv.

I rshad Ahmad, Adv.

G N. Reddy, Adv.
R. Nedumar an, Adv.

For Mo Urban
Devel opnent :

D. N. Gobur dhan, Adv.
Prabal Bagchi, Adv.

Shiv Kant Arora, Adv.

Atin Shanker Rastogi, Adv.
Abhi shek Agarwal , Adv.

Shei | Mbohini Set hi, Adv.
Navneet Kumar, Adv.

Ri ku Sar ma, Adv.
M s. Corporate Law G oup, Advs.

For Assam
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Ani | Shrivast av, Adv.
For M zoram K. N. Madhusoodhanan, Adv.
R Sat hi sh, Adv.

For Chhatti sgarh: At ul Jha, Adv.
Sandeep Jha, Adv.

ss 55 %



M. Dhar nendra Kumar Si nha, Adv.
for M. Rajesh Srivastava, Adv. (N P)

Pradeep M sra, Adv.
Anmit Singh, Adv.

Kam endra M shra, Adv.
For Si kkim A. Mari arput ham AG , Si kki m
Aruna Mat hur, Adv.

Yusuf Khan, Adv.
Kaust ubh Si nha, Adv.
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T.S. Doabi a, Sr. Adv.
D. D. Kanat, Adv.
S.WA. Qadri, Adv.

D. K. Thakur, Adv.

D. S. Mahra, Adv.

For Haryana: Rupansh Purohit, Adv.
Manj it Singh, Adv.

Kamal Mohan Gupt a, Adv.
For Nagal and: Edwar d Bel ho, Adv.

C. M Kennedy, Adv.

K. Enatoli Senm, Adv.
Anit Kumar Singh, Adv.

Par deep Kumar Rapri a, Adv.
Ranmesh K. M shra, Adv.
Prashant Bhushan, Adv. (N P)

For Director,
Envi ronnent, Goa:

Bhavani shankar V. Gadni s, Adv.
B. Sunita Rao, Adv.

C. K. Sucharita, Adv.
Runi Chanda, Adv.
Ani sha Pani cker, Adv.

Rachana Srivastava, Adv.
Ruchi Daga, Adv.
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UPON hearing counsel the Court nmade the foll ow ng
ORDER
Orders reserved.

Report of National Council of Appl i ed
Econom ¢ Research is taken on record.

Witten subm ssions be filed by | ear ned
anmi cus curiae within one week.

[ T.1. Rajput ] [ Madhu Saxena ]
A R -cumP. S Assi stant Regi strar



